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FT.30. 1024 (31).— Tregdi, Ak Ffaterca srfafaas, 1951 (1951 F7 43) HT €T 12 F AT
", = Y Aarooft F w99 (2) ° s yow oo &t fFam aar F et gt 9, 33 afaqaa 5
TS 3T I AT FAT0 T AT 377 7T T Sraert F a1, TST AT 6 3T TaEd| o6 S Al T2
F garere & forw, et Taraty Saa Aot F w19 (4) ¥ Fir Tt gfafte § steafea aria i aare
BT §, Sl TaTaTe & STaETd I, IFd 100 o = (3) H TdT T & qrad AfAface dear § aaeat &1
at=a we 7 Tvear F#39 § -

Ty
T 9. TS FT A X ST T TTAT hF AT qeTafy ¥ raar i arhe
(1) (2 (3) (4)
1 WETE 7
2 arfSem 4
3 BIGERLE 6 02.04.2026
4 gfe=dt ST 5
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MINISTRY OF LAW AND JUSTICE

(Legislative Department)

NOTIFICATION

New Delhi, the 26th February, 2026

S.0. 1024(E).— In pursuance of section 12 of the Representation of the People Act, 1951 (43 of 1951), the
President is pleased to call upon the elected members of the Legislative Assembly of each State specified in column
(2) of the table below, to elect, in accordance with the provisions of the said Act and of the rules and orders made
thereunder, the number of members specified against each State in column (3) of the said table, for the purpose of

filling the seats of members of the Council of States whose term of office is due to expire on the date mentioned in the
corresponding entry in column (4) of the said table, on the expiration of their term of office: -

TABLE
Serial Name of State No of seats to be filled Date of expiry of term of
number office

0 @ 3) @

1 Mabharashtra 7 02.04.2026
2 Odisha 4

3 Tamil Nadu 6

4 West Bengal 5

5 Assam 3 09.04.2026
6 Bihar 5

7 Chhattisgarh 2

8 Haryana 2

9 Himachal Pradesh 1

10 Telangana 2

[F. No. H.11024/1/2026-Leg.I1]

AKALI V. KONGHAY, Jt. Secy. & Legislative Counsel
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